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Shri Yadav Narayan Jadhav: In 
article 7 (a) it has been laid down 
that wireless stations in India for the 
transmission of flood warnings to 
Pakistan will be set up. May I know 
by whom these wireless stations will 
be . operated? 

Shri Hathi: The provision about the 
setting tip of wireless stations is to 
give flood warning and whenever 
there is heavy rain information about 
flood warning has 'to be given and 
which Government should bear the 
expenditure has not yet been finally 
decided. 

Shri Yadav Narayan Jadhav: May 
know who will operate these wire-

less stations? 

Shri Tyagi: May I know whether 
our payments are independent of the 
actual constructions effected in Pakis-
tan? That is to say, are we required 
to go on paying irrespective of the 
fact whether there is any construc-
tion or not? 

Sbri Hathi: No, the treaty provides 
for the mode of payment and that 
the payments have to be paid 
within ten years. The treaty also 
provides that if !hey want any ex-
tension we are entitled to make a 
corresponding reduction. 

Shri Tyagi: My point is this. Shall 
we go on payin·g? 

Mr. Deputy-Speaker: The hon. 
Member had put that question al-
ready, and now he is standing up 
again to put the same question. 

Shri Tyagi: I beg to submit that 
the answer is not clear. I wanted to 
know whether it would be incumbent 
on us to go on paying in spite of the 
fact that they are not using it fer the 
purpose of construction but they are 
using it elseWhere? Shall we go on 
paying even then? 

Shri Bathi: It is not for the com-
mission to look into it, and we have 
not received any such report from 
the commission. With your permis-
sion, may I correct an answer which 

I gave just a minute ago? .said that 
the amount paid was Rs. 83 lakhs; 
actually, the figure is Rs. 8'3 crores 
and not Rs 83 lakhs. 

International Sugar Coundl 

+ 
\ 

Shri Ram ~rishan Gupta: 
Shri Piing-arkar: 
Shrimati IIa Palchoildhuri= 

I Shri Ajit Singh Sarhadi: 
':377. ~ Shri P. C. Borooah: 

I Shri P. G. Deb: 
Shri Arjun Singh 

I Bhadauria: 
L Shri Rajendra Singh: 

Will the Minister of Food and 
Agriculture be pleased to refer tc, the 
reply given to Starred QUestion No. 
469 on the 1st March, 1961 and slate: 

"e) whether Government ha\'e' 
sinr~ considered the propmal to be-
('0111e a member of the Inte:·n~I~;' . .filal 
Sug,r Council; and 

(b) if so, the result there,,£? 

The Deputy Minister of Food and 
Agriculture (Shri A, M. Thomas): (a, 
and (b), Yes, Sir, We have ioinE'd 
the International Sugar Agreement. 

st.ri Ram Krlshan Gupta rose·-

Mr, Deputy-Speaker: I :hink ~noug<y 
113~ been discussed alreaJy on this. 

!O.hri Ram Krishan Gupta: May I 
know the nature of the benefit, which 
we shall derive by joining this 
£Igreement? 

Sbri A. M, Thomas: In the first 
place, We had to join this agre~ment 
because it ;s a matter of our exports 
to the U,S,A,; they could take sugar 
only from the participating countries_ 
Then we have got a quota under the 
lnte:national Sugar Agreement, name-
Iv 150,000 metric tons, and We would 
be b a position to export to the 
l'orticipating countries, that is, the 
importing countries of the Inter-
national Sugar Agreement, if we join 
the International Sugar A.greem"nt. 

Pandit K. C, Sharma: May I kno\v 
the total prospects of further export,; 
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after joining the International Sugar 
Agreement? 

'Shri A. M. Thomas: Th3t will de_ 
pend; the balance quota remaining 
with us for export for the current 
year is only about 30,000 tons. As 
for the next year there will be an-
other International Sugar Conference 
in September, when these <juaia.; will 
ali be reviewed; and we arc trying to 
get an additional quota for ~xports to 
the world market. 

!'hri Hem Barua: May I know wht-
ther it is a fact that our mem 1:ership 
of the International Sugar Agreement 
w;11 limi~ our exports of suga: to the 
wor1d market, and if so, what tbe 
2.,mrt position is? 

~brj A. M. Thomas: This limits our 
e:q,orts to the world market or the 
fre" market, so to say, to the ext".'!t 
of 150,000 metric tons, as [ hav~ al-
leady said. But our "xPOI"tJ to 
America will not come withir. this 
qnot3 fixed bv the International Suga 
Agreement. 'But there is a limitation 
clal'se 17 of the International Sugar 
Agreement. But there is a limitation 
on the part of the Unit-"<l Shtes to 
import only from a palticipating 
Cutin try. 

Shri Indrajit Gupta: May! k~.ow 
whether OUr membership oi th2 In-
ternational Sugar Agreement means 
or can mean that our exports of sugar 
to America would be paid fa,' not in 
ca~h but in the form of surplu; wheat 
exports from America? 

The 'Minister 01 Food anci Agrienl-
lure (Shri S. K. Patil): No. it will be 
paid for in cash and in dol1a~c. 

Shri Chintamoni Panigrahi: May 
I know whether the other members of 
t!le International Sugar Agl'eement 
like Iran and Pakistan can. fifter 
accepting quotas from India. rej"ct 
them according to that agreement? 

Sbrl A. M. Thomas: 
has not joined the 
Sugar Agreement. 

N), Paki~t,'1.n 

Interna tional 

Shri Chintamoni Panigrahi: 
£bout Iran? 

What 

Shri A. M. Thomas: Iran also has 
not joined the International Sugar-
Agreement. 

Shri S. K. Patil: Nobody would join 
i'l&t agreement unless they 'lave got 
something to export. 

Shri :D. C. Sharma: May i "know 
\Vh:. OUr Government took pn long to 
jo'" the International Sugar Council, 
and why they could not have dOPe :t 
earlier. in order to be able to export 
rtlOre sugar? 

Shri S. K. Patil: We we!"' a mem_ 
ber of the International Rug:!r Agree. 
ment years back. but then We had 
nothing to export for the last twenty 
yeare, and. therefore. we did not jom 
it. But now, when we have come to 
a ~tfi.ge when we can 2xpnrt, agajn, 
wo, have joined it. 

>.fr ~f;~: ~ ~cvi~;;r 
~i<: ~ifmf Wf'f fcrflr;;r ~~!f ~~T if 
q~ 'lfi ;;rr;f q,<{r 'ifr'fT '1fT 'lfn:ri if 
~,fT ~ I 1{ ~ 'ifT~nr ~ f~ ~li! 'lfn1'f 
~ <f ~~;f 'f.r 'flff rnaT., ~ ? 

Shri S. K. PatH: As for the prices, 
they are market prices, and whatever 
price" are there have got to be ac-
repted by us. 

Shri Bishwa Nath Roy: In view (",f 
the large quantity of sug3r that is 
!.roduced in India. may I know whe· 
ther after the signing ~f this trea!y. 
the quota of India for expo!,! wj]] 
be lDcreased. in due cDur:;.e? 

Sbri S. K. Pam: I have said yester-
day that I am n)t aiming :It 1110r2 thon 
half a million tons for export. ill 
future. If that is limited, then. surely. 
between the export to America and the 
intt~rnational quota, We shall cover 
it. 

Shri Chintamoni Panigrahi: May 
know how the export prices for COUlI-
lries which are not member< of t!:e 
International Sugar AgreemE'lIt are 
d,·tp~m;ned and whether they are 
'.!etermined on1v by the GovernmQr.! 
)f India and those count ries? If fCO, 
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how is it that though Iran offereo 
- £. 34 per ton, the Finance Ministry 

Tejected the proposal, and, therefore, 
the export could not materialse? 

Shri A. M. Thomas: Before joining 
!h~ International Sugar Agrl~~rneJ1t, 

We were free to export any qUUI'iity 
to non-participating importing cour-
tric, like Iran, Pak:stan, the Middle 
East countries, Malaya and such other 
c01mtries. Even before joining the 
agrot'ment, we exported about a lakh 
'Jf tuns to these countries. 

Shri Chintamoni Panigr:lhi: No, 
my point is ..... 

Mr. Deputy-Sp,aker: Th~ hon. 
Member is entering into 3n argClmen1. 
I c"nnot allow that. Now, next quP'-
tl011. 

Manufacturing of Rail Cars in I.C .• -., 
Perambur 

+ 
*378 f Shri Ram Krishan Gupta: 

. L Shri Nek Ram Negi: 

W ill the Minister of Railw~ys te 
-pleased to state at what stage is the 
proposal to build rail cars and Oiher 
varieties of passenger coae'Ies in tr.e 
Integral Coach Factory, Perambur? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): A develop-
ment order for 36 Broad Gauge and 
44 Metre Gauge rail cars has been 
placed on the Integral Coach Factory, 
Perambur in March, 1961. 

Besides Broad Gauge Third Class 
'Coaches, the Factory has built llrc,aj 
Gaage Third Class Sle~per Coa~hes 
and Third Luggage and Brake-vans 
(TLRs.). They are current.ly building 
Broad Gauge First Class Coaches. 

The building of Broad Gauge com-
POSile First and Third Class coa,;hEs, 
Bread Gauge Electric Multiple 1 'nit 
C'J3.']oes and Metre Gauge coaohe, j,as 
also been programmed durin!: th" 
T":;'~ ?11l1l _ll~riod. 

Shri Ram Krishan Gupta: >,tay I 
know our ~nnual requirements of rail 
cars, and whether they will be ful-
fi'!( d by this factory? 

Shri S. V. Ramaswamy: The annual 
requirements are much more, but 
during the Third Five Year Plan, we 
have programmed to construct 3,723 
coaches there. 

Shri M. L. Dwivedi: In view of the 
decision of Government to introduce 
two-tier coaches instead of three-tier 
coaches, in the third class trains or 
Janata trains, may I know how many 
coaches have been manufactured in 
Perambur and put into operation? 

Shri S. V. Ramaswamy: We are 
building both, two-tier as well as 
three-tier coaches. The two-tier 
coaches will number about 25; if I 
remember aright, the rest will be 
three tier coaches; the number of 
three-tier coaches; the number of 
is 125, and that of two-tier coaches 
25. 

Shri Tangamani: May I know by 
what time these 80 rail cars are likely 
to be completed, and whether these 
cars would be made available to those 
areas where old cars being used, as 
far instance. the Needamangalam-
Mannargudi area? 

Shri S. V. Ramaswamy: It is not 80, 
but it is 197 rail cars that we have 
programmed to construct; these will 
be taken up in 1964-65. 

Shri Tangamani: May I know whe-
ther these cars would be made avail-
able in the Needamangalam-Mannar-
gudi area? 

Mr. Deputy-Speaker: It is difficult 
to say just now which area will 
have this. The hon. Member can take 
up that question afterwards. 

Shri Tangamani: The ,",no Minister 
has said that 44 m2!r~ gauge and 36 
broad gauge 1',::1 cars would be manu-
feciu,l'(,.,i ior these areas, and orders 
have been placed for these in March, 
1961. May I know by what time the 
construction of these 80 rail cars will 
be completed? I am not asking about 
the bigger programme which they 
are having. May I know wheher they 
are going to build these 80 rail cars 
within this year? 




